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CENTRAL 	MNISTRRTIVE TRIBUNAL 

CALCUTTA BENCH 

No. CA 1007 96 

Present : Hon'ble Mr.Justice S.N.1al1ick, Vice-Chairman 

Honble Mr.S.Dasqupta, Administrative •fiernber 

SlIT. tIONGJ4LA eALA PRAtIANICK 

vS 

UNION OF IrDIA & ORS. 

For the applicant : None 

eor the respondents: Mr.P.Chatterjeej counsel 

Heard on : 17.6.98 	 Order on : 17,6.98 

ORDE 

None appears for the petitioner on calls. It appears rrom 

the record that none appeared for the petitioner on previous dates. 

r.PChatterjee, counsel- appears for the respondents. The  application 

is dismissed for default. No order asto costs, 

NEIIcR(A) 	 VICE-CHAIRMAN 
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